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Status of the Employees Working at 
C. L. T. R. I.

4556. SHRI C. CHITTIBABU : Will 
the Minister of HEALTH AND FAMILY 
PLANNING be pleased to state :

(a) the status of the employees working 
at C L. T. R. I. C hcngleput ;

(M whether they will be considered as 
CertrHl Gvemment employees or employees 
of Government undertaking;

(c) whether they are eligible for 
gratuity and pension and whether these Is no 
provision for the same at present;

(d) whether Government are extending 
these facilities to the employees ; and

(e) whether there is any Employees 
Association functioning in this institute ?

, THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING (SHRI D. P. CHATTOPA-
DHYAYA) (a) and (b). Employees of the 
Institute other than those on deputation 
from the Central or State Governments etc. 
are for all intents and purposes employees 
of the Institute which is administered by a 
Governing Body. The question of giving 
legal status to the Institute is under consi-
deration.

(c) and (d). The Employees of the 
Institute are entitled are Institled to Contri-
butory Provident Fund.

(c) There is an Association of Class 
111 and IV Employee* of the Institute.
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Survey for Drinking Water in JaisaJmer 
and other Areas of Rajasthan

4558. SHRI BRIJ RAJ SINGH—
KOTAH : Will the Minister of HEALTH 
AND FAMILY PLANNING be pleased to 
state :

(a) whether it fe a fact that Government
of India have conducted any survey for
drinking water m Jaisalmer aad other areas 
of JUtf&tban; and

(b) if so, the main features theneof ?

THE DEPUTY MINISTER IX THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING (SHRI A. K. KISKU) : (a) 
The Special Investigation Division establish-
ed by the Government of Rajasthan under a 
Centrally Sponsored 'Scheme has carried out 
a survey for drinking water supply ia the 
rural areas of Rajaithan toctuding Jaisalmer.
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